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[®T. &. NHAI/PIU-HPT/15052/LA-03/2021-22/Corrigendum]
g A HET, ATaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
Corrigendum
New Delhi, the 15th May, 2026

S.0. 2521(E).—In exercise of powers conferred by clause(a) of section 3 of the National Highways
Act, 1956(480f1956), the Central Government, here by makes the following amendment in the notification of the
Government of India in the Ministry of Road Transport and Highways, S.O 5470(E) dated 30th December, 2021

(Principal Notification)published in the Gazette of India, Extraordinary, Part-II, Section 3 Sub-Section (ii) as per
the schedule given below.

SCHEDULE

Details of amendment required are as under:-

Matter in principal notification/subsequent notification that

requires amendment Matter to be amended as

SL.
No. Location Details of matter
. L Additional Deputy Commissioner,
1 | Serial No 1, Column 2 |  Special Land Acquisition Officer, Bagalkot Cum CALA For NH 748A
NHAI Bagalkot .
Project.
. — Additional Deputy Commissioner,
2 | Serial No 2, Column 2 |  Special Land Acquisition Officer, Bagalkot Cum CALA For NH 748A
NHALI Bagalkot Project

Foot Note:- The Principal notification was published vide number S.O. 5470(E) dated 30th December, 2021, in the
Gazette of India, Extraordinary, Part-II, Section-3, Sub-section (ii).

[F. No. NHAI/PIU-HPT/15052/LA-03/2021-22/Corrigendum]
SHAIKH AMINKHAN, Director
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